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No.- IV/M'-1-22/2018-759— In exercise of the powers conferred by Section-78 of
the Registration Act, 1908 the Governor of Bihar is pleased to determine Rs. 50/- (Rupees
fifty) only as the registration fee payable on the document related to purchase of residential
plot of land amount upto Rs. 60,000 (Rupees Sixty thousands) according to MVR under the
"MUKHYAMANTRI VAS STHAL KRAY SAHYATA YOJNA".

2. People of SC, ST & EBC community mentioned in the waiting list of
"PRADHAN MANTRI AWAS YOJNA-GRAMIN", who will get help under the said
scheme shall be issued an authority letter for exemption in the registration of the document
by the Collector or Officer authorized by the Collector to the related registrar.

3. Before issuing authority letter to the beneficial under the said scheme, an
affidavit shall be obtained that they have not obtained benefit, earlier, of the
"MUKHYAMANTRI VAS STHAL KRAY SAHYATA YOINA".

4. Tt will come into force from the date of issuance of the notification.

By the Order of the Governor of Bihar,
Amir Subhani,
Add. Chief Secretary to the Government.
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